1383

also deep mines. And as stated in the main
answer, 50 per cent is expected to be from
opencast mines.

Oral Answers

SHRI BHUPESH GUPTA: May I know,
Madam, if the Government have come across
serious allegations against the administration
of the National Coal Development
Corporation about their failure to carry out the
task assigned to them in the matter of raising
coal, improving mining and labour conditions
and so on? If so, what action have they taken
with g view to improving the situation?

SHr1 C. SUBRAMANIAM: 1 am very
sorry. Madam, I have not come across any
such allegation. Perhaps I may be receiving
them soon.

SHKT SURJIT SINGH ATWAL: Madam,
may I know if it is a fact that the cost of the
coal raised by the N.C.D.C. is much higher
than the oost of the coal selling in the market;
and h" it is so, what actions are being taken
by the Government to bring the cost down?

SHrRI C. SUBRAMANIAM: Madam, the
cost is always kept in mind and every attempt
is being made to bring it down. The cost
ultimately depends upon the conditions in
which mining has got to be done.

SHRI BHUPESH
Madam .

GUPTA:

THE DEPUTY CHAIRMAN: Your
complaints has not reached him.

SHrRl BHUPESH GUPTA: Not my
complaint. Why should I complain? My
question is whether the hon. Minister's—he is
a very intelligent person because he comes
from Tamil-nad—attention has been drawn to
the fact that the private coal miners have
made a number of statements poi Mng out the
failures of the Na-tio-"' Coal Development
Corporation in ?rv.ler to justify their claims
to the Gov. nment and ridicule the public
sector?
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to Questions 1384

SHRI C. SUBRAMANIAM: Madam, this is
a matter of opinion. We have found so many
charges not only in the coal sector but in the
other sectors also. I do not know whether the
hon. Member takes them seriously.

*222. [The questioner (Shri B. K.
Gaikwad) was absent. For artswer, vide col.
1411 infra.]

*222. [The questioner (Shri B. K.
Shekhar) was absent. For answer, vide col.
1411-12 infra.]

LECTURERS OF DELHI UNIVERSITY COLLEGES
AFFECTED BY THE REVISED PAY BCALES

4224, SHR1 V. M. CHORDIA: Will the
Minister of EDUCATION be pleased to refer to
the reply given to Starred Question No. 388
in the Rajya Sabha on 3rd September, 1963
and state:

have taken
representation of

Colleges affiliat
of Delhi regard
fixation of their

(a) whether Government
any decision on the
the lecturers of the
ed to the University
ing anomalies in the
pay in the revised scales;

(b) if so, what is the decision;

(c) whether the decision would be
applicable to all the lecturers or soma
particular class of lecturers; and

(d) if no decision has been taken, what
are the reasons for the delay?

THE MINISTER oF EDUCATION (SHRI M.
C. CHAGLA) : (a) The matter is still under
consideration of the University Grants
Commission.

(b) and (c) Do not arise.

(d) The matter is to be considered at the
next informal meeting of the Vice-
Chancellors of the Central Universities, which
is likely to be held in February, 1964.

it fawergwre sererenit stcfar
7 gt T ff ofrer og@ ¥
& ag w5 FC @ | T A AT ofy
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Farde fF ¥ uameTe S SEEIT ST
ot o E-garrT wfaT oA 7 @
e fpay g1 aat feafa & s
wre favrg g & oA W AT arar w0
@ & fr 7 foir i 1 zar 37 9@
isaq?ﬁa?rmwmﬁ?ﬁqwﬁ
& G 45% g Al & W g9H T
are W 4t fa=re fear s ?

SHRI M. C. CHAGLA: The Vice-
Chancellor of the Delhi University, Mr.
Deshmukh, drew our attention to some of
these anomalies. We consulted the Vice-
Chancellors of the Central Universities
and now it is arranged that a meeting of
the Vice-Chancellors will be held in
February when these matters will be
gone into and a decision arrived at.

oft farmmeRTe srTeTE St
wr AW w1 ag wm @ f R §
afrafedy & oz g & @ 02
o Frerstsr & gt oF o fomr ar
* W I A F FET AT AT
e | 9 IAHET 74T 29 (FAT 0T o
qTE H FAT 9T 7 IHHT F1E ITT TAT
ag T AT AT 2 AT T 9 ATE

I &4 & |y weEar g7

st THo Hro TITAT: T AT AT
fedrom 59 ®my #§ oy st | 98
qq #0 e, g9 3w a9% = faa,
AT 1 FdrET fam o oam
JIEF-FAL] ® Fwew fqar o7 S
T wwer T ¥ fAq avgm-aiwEd
- nﬁ'&ﬁiﬂ'ﬁﬂ"f%l

it fawegraTe saTATeST Sy :
T AW T a8 W 2 g o gy
% fomr T 47 W W ¥ 92 s
qeF T AT 97 IW qHY qZ AAT
wr a1 5 fasae § g 27 29
gt &1 a1 out feafa & foaa 37 42w
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4w At # s 39 favra gen ar g
&t W T gy 47 A1y Fror g !

to Questions

SHRI M. C. CHAGLA: I am sorry that
we have to adopt a fairly elaborate
procedure. Our attention was drawn to
the anomalies. Mr. Desh-mukh made
certain suggestions. We consulted the
Vice-Chancellors  of the  Central
Universities. They made  certain
recommendations and ultimately it was
decided that this meeting should be held
in February when the whole matter
should be thrashed out. I assure my hon.
friend that we will do our best to expedite
the matter.

it T W ¢ A A S A
o i1 & 7 foera 21 var & =o e
® AMEIEl W ARl AT TA TR
afaem gud afmafade F, 1 7 39%
are & ot faare fear s ?
SHRI M. C. CHAGLA: The scale

recommended by the Commission for the
Delhi colleges is:

Principal—Rs, 1,000-50-1,500.

Lecturers—Rs. 400-30-640-E.B.-

40-800.

gad fred W oAt Af @ waw
SHAT Wl ST T |
CONTINUANCE OF THE EMERGENCY

*225. SHRI BHUPESH GUPTA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether his attention has been
drawn to the 'Political Commentary* on
the emergency in the 'Statesman*.
October 25, 1963 and similar critical
observations in other newspapers about
the continuance of the emergency; and

(b) if so, whether the public opinion,
as reflected in these commentaries,
editorials and observations is being
considered by Government?



